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M anual a re  being processed by the  A d-
m inistration.

Eamily Beaten Up By Robbers

8244 . SHRI H A R ISH  K U M A R  
G A N G W A R  : Will the  Minister of 
H O M E  AFFAIRS be pleased to state  :

(a) w hether G overnm ent’s attention 
has been drawn to I he news item “ Fam i-
ly beaten up by robbers”  appearing in 
the ladian Express, dated 23, D  eceraber, 
1982;

(b) if so, the  reasons for the  crim i-
nals not being caught e ither during day 
or a t  night time and the prevalence of 
conditions of insecurity for men and 
material;

(e) how many such robberies have 
taken place during the  course of the last 
o n t  year both during day and during 
night and how many of the  robberies 
have been solved; and

(d) w hether G overnm ent propose 
to  com pensate the  victims of robberies/ 
holdups ?

TH E  M IN IST E R  O F  STATE IN  
T H E  M INISTRY O F  H O M E  AFFAIRS 
(S H R I P. VENKATASUBBAIAH) : (a) 
Yes, Sir.

(b) & (c) D uring the year 1982.
9 robberies during day time and 9 rob- 
bieries during the night were comitted, 

families were reported  to  have 
been beaten. Seven of these cases have 
sfade been solved. So far as this p a r t i -
cu lar incident is concerned, a  case under 
Section 459/34 IPC Police S ta tion  Kings- 
way Cam p has been registered and is 
umdef investigation. Efforts a re  conti-
nuing to  work out the  case and ap p re -
hend the  culprits who could no t be  iden" 
tified by the  victims. I t is not correct 
to* »af th a t  conditions of insecurity are 
prevailing in the City.

(d ) 'N o  Buch p roposa l is under. Con-
sideration.

Funds R o r M/s. lAcbeck Tyres A n d  ^Nfltlboal 
Rubber MBnufaCtm'ing Ltd.

8 245 . SH R I SANAT K UM A K ' 
M A N D A L  : Will the M in is te r  o f  IN -
D U S T R Y  be pleased to  state  :

(a) w hether the  workers iff the 
N ational Rubber M anufac turers  lAd;
and Incheck Tyres Ltd., C a lcu tta  have 
requested him for p roper allocation o f  
funds for smooth running o f  these two 
ailing units; and

(b) if so, his reaction theret«> ?

THE M IN IST ER  O F  INDUSTRY^' 
(SHRI N A RA Y A N  DATT t lW A R fV
(a) and (b) IR C I a re  p ro v ld h g  
based assistance to Messrs KatififliWEf* 
R ubber M anufacturers L td and Messrs 
Incheck Tyres Ltd. C alcu tta ,  on reguhir 
basis.

Export-oriented Joirtt veiitares by Earo* 
pean Automobile nianufaeturers

8246. SH RI R A V IN D R A  VERMA: 
Will the M in ister  of IN D U ST R Y  be 
pleased to state :

(a) whether a  num ber o f  leading, 
European iiutomobile m anufacturers 
have shown readiness to establish 
100 per cent export-orien ted  jo in t vent* 
urcs in india to mci.1 their captive 'rc(f^  
uirements of auto-ancillaries and compo* 
nents;

and
(b) If  so, the  details o f  the

(c) the  progress in this d irec tion  ?

T H E  M IN IST E R  O F INDUSTRY 
(SHRI N A RA Y A N  DATT T IW A R X ):
(a) No, Sir.

(b) and (c) : D o  not arise.

Belgian M eta l W orking Industry Col- 
laborafioii Wiffi Indian Finas

8247. SHRI R AVtNDRA Vi*ilMA;
W ill the Minister o f INDUSTRY be
pleased to state :




